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Spzcial U, N. Fund

*943. ShriShrec Narayan Das: Will
the Minister of Fimance be pleased to
state whether any and if so, what
progress has been made with regard
to . the establishment of a Special U.N.
Fund for economic development of
under-developed areas ?

The Parliamentary Secretary to
the Minister of Finance (Shri B. R.
Bhagat) : The question of establishing
a Special United Nationg Fund
for economic development of under-
developed areas was consiiered recently
at the tenth session of the U.N. (ieneral
JAssembly. The official report of our
delegation  on  developments at this
session has not yet been received.

Rehabilitation Finance Administration

949, Shri Gidwani : Will the Minister
.-of Financebepleased tostate:,

(a) whether it is a fact chat  the
number of dJi paced per.ons who had
applied for loans from the Rchabili-
wtion  Finance  Administration  and
whose loans had been sanctioned have
not  received the amounts though they
hn;c completed all the requirements;
&0 :

(b) if so, the reaions therafor ?
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The Minlster of Reveaue and
Defence Expenditure (Shri A. C.
Guha}: (a) and (b). Yes, in some cases
there was  some delay in ~ the release
of sanctioned loans due to non-ful-

© filment of the conditions relationg to

compensation  claims. On account of
the hardship caused to the appiicants
Government have subsequentiy revised
these conditions and orders have been
issued to make payments. Attention of
the Honourable Memberisalso drawn to the
reply to Starred Question No. 416 dated
2nd December, 1955s.

Insurance Companies

_*952, Shri K. P. Sinha : Will the

Mi ‘1 of Finance be pleased to state :
(a) wherher Insurance industry
receives any help from  Government;

(b) if so, in what way ; and

(c) whether it is a fact that Indisn
Insurance Companies are doing Iot of
business in foreign countries ?

The Minister of Revenue and
Civil Expenditure (Shri M. C. Shah):
(a) No, Sir.

(b) Does not arise.

(c) I would invite the attention of
the Hon’ble Member to the statistics
given in the Insurance year. Books pub-
lished annually.

State Bank of Iniia in Karachi

*946. Shri Raghunath Singh : Will
the Minister of Finance be pleased to
state whether it is a fact that the
brench of the State Bank of India in
Karachi removed on the 24th October,
1955 an Indian Map from this office
showing Jammu . an Kashmir as a
part of the Indian Union ? :

The Minister for Revenue aad
Defence Expenditure (Shri A.C. Guha):
Yes, Sir. The Agent of the Karachi
Branch of the State Bank of India  did
so in order to avoid any demonstration
by agitators of which due warning had
been conveyed to him.

CourtsMartial

“g60. Shri C. D. Gautam : Will the
Minister of Defence be pleased to
State whether it is a fact that most
of th: woking um: of an Army
Officer is being spent on Courts of
Inquiries and Courts Martial and thus
he is unable to look after this men
thoroughly



1179  Written Answers

A;n ty Minister of Defence
(Sndar jithia) + Work in connection
with  Courts of Inquiries and Courts
Martial s one of the norma!
duties which Army officers are some-
times called upon to perform. It is not
correct to say that they spend too much
time on Courts of Inquiries and Courts
Martial -to the detriment of their other
duties like looking after their men. In-
structions exist that will ensure this.

Marine Survey

3. Shri M. D. Joshi : Will the
ster of Defence be pleased to
state -

(2) whether the marine survey of
West Coast has been completed
and the charts® of ports and harbours
have been prepared ;
(b) whether there has been any re-
vision of these charts ; and

(c) whether it is a fact that recently
ships have experienced dangers in the
course of navigation especially along
the West Coast ?

The De h&nty Minister ot Defence
(Sardnr jithh) s (a) Marine Sur-
vey West Coast is still
in progresu However, major surveys
in respect of approaches to Kandla
and Navalakhi, Port of Bombay and

Gulf of Kutch have been completed.
Latest editions of the charts of the

three major ports viz., Kandla, Bombay
and Cochin have been published.

(b) Charts are periodically revised on
the basis of the f’ test available informa-
tion after survey.

(c) None, so far as the Indian Naval
ships are concerned.

Tribal Students

5. Shri Rishang Keishing : Will
the Minister of Educntion be pleased
to state:

(8) whether the Tribal Develop-
ment Advisory Board and the Govern-
ment of Manipur have recommended
to the Government of India for the ex-
emption ofschool fees of the tribal students
of Manipur; and

(b) if so, the action taken in this re-
gard ? )

The Minister of Education and
Natural Resources and Scientific Re~
search (Maulana Axzad) : (a) Yes, Sir.

(b) The proposal of the Manipur
State  Government which was received
::iere on 25-11-1959 is under examina-

on,
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Multi-purpose Schools

¥966. Shri H. G. Vaishnav 1
the Minister of Educatioa  be pleﬁed
to state the amount of grant glven to
derabad State for convesting secondary
schools into multipurpose lchools in the
currentﬁmnculyenr? PR

The Minister of Educationaad
Natural -Resourees and Scientific
Research (Manlm Asnad) : Totdl cenrtra
approved. grant during . 1953-56 &

Non-recurring Recurring Total
Rs. R, Rs.
39,33,800 7HI35  29,96:925

States Re-ornnlutlo:ﬂ Commissioa’s

*968. Shri Shree Nmm Des
Will the Minister of Hono Affeire ht_
pleased to staté; o

(a) whether it is a fact that the Smu
Re-organisation Commission has submitted
a subsidiary report suggesting formation
of a North-Western ncy of the
that operates on the North-Eastern Frontier
of India ; and

(b) if s0, the nature of the repost)

The Minister of Home Affaire
(Pandit G, B. Pant) tte(g.) No subsjdiary
report has been submi byrhe Commis-
sion. One of the members has, howeves,
vmtten scparately to the Pruno

making certain suggestions relating to the

(a:dh?xmll’muon of thxil and ‘Spiti and the

ni-Pangi Itet m the Mahasu Dlnrl

of Himachal Prades

(b) The oommmuation deals mainly
with the need for the development of this
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